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v ;
E JOINT NSTITUT

HON.NGT DATED 07-07- 98/2022
(LALMAN SHAH VS. STATE OF MP AND ORS.)
1.0 Background:

1- Shri Baliram Sahu of Village — Sasan had sent present letter by e- mail Dated-
29/03/2022 %o the Hon’ble regiétered general of the NGT, which has been treated
and registered as original application, claiming themselves to be victims of
environmental pollution caused by Sasan Power Plant (Reliance Sasan Ultra Mega
power project). The applicants have averred that the project proponent has not
taken any steps for improvement of environment and providing medical and
education facilities to the local residents. The applicants are dependent on
agriculture. Due to pollution caused by fly ash generated by power plant their crops
are destroyed and they are suffering from serious diseases. There is no employment
for them in the above said power plant. The applicants have prayed that either their
land be also acquired so that they could shift to some other area or they may be
provided Compensation, medical facilities etc. and appropriate steps be taken for
remedying the environmental degradation making area conducive for living.

+ g

'

2. Hon’ble NGT admitted the complaint of Shri Baliram Sahu as a original application no.
398/2022 and vide its ordered dated 07/07/2022 was pleased to order that

“It would be appropriate to have a factual and action taken report from a Joint
Committee comprising of State PCB and District Magistrate, Singrauli, State PCB
will be the Nodal agency for coordination and compliance.”

l1|Pag



1.3 In compliance of the order of Hon. NGT, a committee comprising of the
following officers visited the site on dated 04-08-2022:

S.No. g?ggg:fme Designation Department
1. Shri Rishi Pgwar Sub Divison Officer and| District
. | Magistrate, Administration,
4 Dist.Singrauli, (M.P.) Dist. Singrauli
(M.P.)
2. Dr. Lavkush Singh '
= & AStt’. DIECCLOF ) Kishan Welfare
Agriculture, Dist. .
Sinpraull (MP and Agriculture
grauli, (M.P.) Development,
Singrauli (M.P.)
3. O Abliay Rafijan Block Medl.cal Qfﬁcer . %:glt%al &
Singh Khutaar, Dist. Singrauli
ng Department,
(M.P.) Dist.
Singrauli (M.P.)
4. Mukesh Shrivastav | Regional Officer M.P. Pollution
M.P. Pollution Control Board,
Control Board, Singrauli (M.P.)
t '* | Singrauli (M.P.) '
5. Shri Arvind Sawle Sub Engineer M.P. Pollution
M.P. Pollution Control Board,
Control Board, Singrauli (M.P.)
Singrauli (M.P.)

1.4. Shri Lalman Shah S/o Shri Tilak Shah, Maankunvar W/o Lalman Shah, Baliram
Prasad Shah S/o Lalman Shah, Smt. Raina Shah W/o Baliram Prasad Shah and
Saurya Kumar Shah S/o Baliram Prasad Shah, Tahsildaar, Revenue Inspecter,
Patwari and other officer from concerning department were also present at the
site visit.

1.5. The petitioner and others were also asked for going medical checkup and for
clinical dnvestigation by the medical officers but they have indicated
unwillingness for medical checkup. Report of the medical officer is enclosed.

1.6. Petitioner crops were seen by the team and agriculture specialist Report of the

agriculture officer is enclosed.

2|Pag




1.7 M/s Sasan Power Plant (Reliance Sasan Power Limited) have established following
air pollution control arrangements:-
Fixed type water sprinklers to suppress the dust emission, Conveyor galleries and
transfer points are covered, Dust extraction systems in transfer points is installed,
Dust suppression system in conveyor belt, Plantation along the boundary wall.

1.8 Air pollytion monitoring is.{requently carried out by regional laboratory, MPPCB.
Report is enélosed. Annexure- §

Report is being submitted for the kind perusal of Hon’ble NGT in compliance of its
order dated 07.07.2022. Photographs as taken during the visit are also enclosed.

(Dr. Lavkush Singh) (Dr. Abhay Jjan Singh)
Assistant Director Agriculture Block Medicél/Ofﬁcer, Khutaar
Dist. Singrauli (M.P.) Dist. Singrauli (M.P.)

et | Y
e

-(Arvind Sawle) (Mu Shri\vastav) (RW
Sub Engineer, MPPCB R.O. MPPCB SU0 &'SDMm
Singrauli (M.P.) Singrauli (M.P.) Singrauli (M.P.)

-
-
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Joint Committee Inspection at Complainer House
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Plantation in Relaince Sasan Power Plant at Village — Sasan

Rage -3
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ANNEXURE 2A

SITE PANCHNAMA

Today on 04/08/2022, in compliance of the case
no. 398/2022 filed by the applicant Baliram Shah,
resident of village-Shasan, during the visit of the
members of the team constituted by the District
Magistrate Singrauli in village Shasan,
investigation was done in front of the above
mentioned applicants and other villagers on the
spot. It was found from the spot that the applicants
are the residents of the village Shasan. They reside
there with family by building a house. Reliance
Power Company is situated at a distance of 300-400
meters from the applicant's residential house. From
which the problem was pointed out about the use of
coal and statement were given by the applicants in
relation to problems related to education, health,
employment etc. Signatures of the people present

were taken.

SD Baliram Prasad Shah
SD/04.05.2022

Thumb Impression
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11A


Kanishk Arora
ANNEXURE 2A

Kanishk Arora
True Typed Copy

Kanishk Arora
11A


Prnvucn 14

--uﬁmaﬁfmmm/mmmm/mmmmawma’téwm/
6 2 mmm@mm/mmmamm@mmw:mmmaaﬁa
) 1-§l$ﬂﬁmmmmmmzozzﬁmmaﬁmlmr 05 I 2022 o Rowa Fal W
| aﬁmmmaﬂamwmwmmm/mmdt%mmmﬂaﬁ
?zié%mammgsaammmgammmmmmm

m“‘tmﬁarmmaummefmammmmmwﬁamaﬁmmm
'---;m w aﬁﬁmammaﬂa&ﬂm$mﬁmmﬁmwm@mﬁ§qamm
mmwmmmmaﬂnmmwmmaﬁmw@aﬂé Eicd

m’“"‘mmmmaﬁammm



12A

ANNEXURE 3A

INVESTIGATION REPORT

Under the complaint received by the Reliance Power
Ltd. , Shasan, investigation has been done on 04
August 2022, in which On asking to take the
complainants Baliram Prasad Shah / Lalman Shah,
Ratna Shah / Valiram Prasad Shah, Mankuwar
Shah / Lalman Shaurya Kumar Shah / Valiram
Prasad Shah and Lalman Shah / Late Tilak Shah to
the District Hospital Baidhan for an eye test, the
complainant did not go for the test on 04 August
2022. On 05 August 2022, the complainant Ratna
Shah / Baliram Prasad Shah OPD number 0047622
and Baliram Prasad Shah / Lalman Shah OPD
number 0047621 have been tested in the district
hospital, after the test nothing was found which
was confirmed by the medical team at their
residence and thereafter done in the report of the
District Hospital, in which the general tests were
done which was complained by the complainant.
Everything was normal, which has been verified
from the OPD slip of Dr. Vijay Pratap Singh Bains,
the doctor of the district hospital. They were sent to
the district hospital for all the normal tests, and

problem of eye examination and no response was
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given by the remaining two complainants, Shail
Kumar Shah and Lalman Shah, after repeatedly
sending the vehicle, as a result of which it has not

been possible to get the investigation done.
Inquiry report sent for necessary action.
Enclosed:- OPD Slip

SD

Zone Medical Board

Vikas Health Center

District Singrauli (M.P)
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DISTRICT HOSPITAL SINGRAULI

CONSULTING ROOM NO 46

CLINIC: Casualty TOKEN NO:79

ER RECORD

Name: Mrs. RATNA SHAH
Department: Casualty

ER. No: 2022/073/0047622

Date of Registration: 05.08.2022 03:L19:35 PM

Unit: casualty
Age: 25y
Filing Type AM
Mobile No:

Addres:
INDIA

SASAN, Singaruli

Occupation OTHER
Clinical History

Examination findings

MADHYA PRADESH,

13A
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Provisional ____
Management: O/c Only ____ one to allergy

Givt. Doly Mg

SD
DR. VIJAY PRATAP SINGH BAINS
MBBS MS (GOLD MEDALIST)
REG NO. 24553 (MP)

EYE DISEASE SPECIALIST

DISTRICT HOSPITAL VAIDAN
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DISTRICT HOSPITAL SINGRAULI

CONSULTING ROOM NO 46

CLINIC: Casualty TOKEN NO:79

ER RECORD

Name: MR. BALIRAM PRASAD SHAH

Department: Casualty

ER. No: 2022/073/0047621

Date of Registration: 05.08.2022 18:18:35 PM

Unit casualty
Age:32 y

Biling Type APL
Mobile No:

Addres:
INDIA

SASAN, Singaruli

Occupation OTHER
Clinical History

Examination findings

MADHYA PRADESH,
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Provisional

Management:

retina

O/c Ant. ___ weak, only mudd conj.

SD
DR. VIJAY PRATAP SINGH BAINS
MBBS MS (GOLD MEDALIST)
REG NO. 24553 (MP)

EYE DISEASE SPECIALIST

DISTRICT HOSPITAL VAIDAN
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ANNEXURE 4A

OFFICE OF THE DEPUTY DIRECTOR, FARMERS
WELFARE AND AGRICULTURE DEVELOPMENT
DISTRICT - SINGRAULI (M.P.)

Number / TAK-03/2022-23/
Singrauli, dated 03/08/2022
To,
The Collector,

District- Singrauli (M.P.)

Sub: Regarding submission of action taken report
in compliance with the order passed on
07/07/2022 in the case number 398 / 2022
(Lalman Shah Vs State of MP) pending before the

Hon'ble National Green Tribunal, Principal Bench.

Ref: Letter no. / 761 / R.D.M. / S.C.A. / PCB /
Singrauli / 2022, Singrauli, dated 26.07.20221 of
Office of the Collector and District Magistrate,

District Singrauli
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In furtherance of the above stated Subject, it is
stated that vide the letter in reference, A report has
been sought by the applicants Shri Lalman Shah &
others, resident of Village Shasan, the crops on
whose land get destroyed due to pollution and Coal
Yard of M/s Reliance Sasan Power Plant (Coal
Yard), Sasan, Tehsil Singrauli, which is established

in Village Sasan.

[t is requested that there is no standard
available with the department regarding
destruction, damage to crops due to pollution and

coal yard.

This is for your kind information please.

SD
Deputy Director
Farmers Welfare and Agriculture Development

(District- Singrauli (M.P.)
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== M.P. POLLUTICN CONTROL BOARD
™ Bhakuar Naugarh, Distt. Singrauli (M.P.)

(Contact N0.-9752497772, Email:- rimppcb.sgri@gmail.com)

e e L LT T T . B i L T

AIR MONITORING REPORT

“ReboitNs

Nare o f rdustry ﬁ-‘i/-s Sasan ultra mega power project (Reliance) - B
| Village Siddhikhurd, Distt- Singrauli (M.P.) ~

“ate of 3ampling : 31/03/2022

Date of 4nnlysis : 01/04/2022 l

Sample Coliected by  :R.D. Pandey (Lab ASS.)
| Sample &nalyzed by : R.D. Pandey 1
L Refrarcs of Moinitoring; CM Helpline

] r;;—: '_: int : Source Emission ]
|
¢ Siimeters o lum: | Stack-| | Stack-I | Stack-Il Stack-IV
Lo Ve N gl : =
(02 Sulohur Dioxide (SC;) | mg/NM® |
03 MtownDioxide (Nox) | mg/NM® il [ B e
T on N
01--tear CHP Control room

'S | Pirameters Unit | I B v
L

_01.»_‘_:?'4'53%-;@3 Particular Matter (PM10) | ug/M’ 89.67 - . - o5

02 Pi425 /M| T P
03| Sulphur Dioxide (50;) pg/M* : . = € - |
04, Mitrozen Dioxide (Nox) | pg/M’ - | AR -

:‘I: .y g - . . o -

01-Wind Direction was W. ‘
02-Weatner was Clear, ‘

| Analyzed 3y:

L - __’Cﬁé'ﬁtz B Chief Chemist/Lab Incharge ' \

— -—— —
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REGIONAL LABORATORY

M.P. POLLUTION CONTROL BOARD

16A

BHAKUAR NAUGARH, DISTT. SINGRAULI (M.P.)

(CONTACT NO.-9752497772,

EMAIL: RIMPPCB.SGRL@GMAIL.COM)

AIR MONITORING REPORT

port No

Name of industry:

M/s

Sasan

power project (Reliance)

ultra mega

Lo

cation:

Village

Siddhikhurd, Distt
Singrauli (M.P.)

Date of Sampling: 31/03/2022
Date of Analysis: 01/04/2022
Sample Collected by: R.D. Pandey (Lab ASS.)
Sample Analyzed by R.D. Pandey

Reference of Monitoring:

CM Helpline

Sampling point: Source Emission

Sl.
No

Parameter

Unit

Stack-
I

Stack-
IT

Stack-
ITI

Stack-
IV
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02-

Analyzed By :SD

Respirable [ug/ |89.67 -
Particular | M3
matter
(PM10)
PM 2.5 ug/ - -
M3

Sulphur ug/ - -
Dioxide M3
(SO2)
Nitrogen ug/ - -
Dioxide M3
(NO2)

Remarks:

01- Wind direction was W

Weather was clear.

Chief Chemist/Lab In-charge

True Typed Copy
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REGIONAL LABORATORY
M.P. POLLUTION CONTROL BOARD
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B T D

N T N
T TN
R Bhakuar Naugarh, Distt. Singrauli (M.P.)
(Contact No.-9752497772, Email:- rimppch. sgr! mail.com)
AlIR MONITORING REPORT
L r‘»Ap::' H'_
Name of Incustry | : Village Sasan .
| Locatior : Village Sasan, Distt- Singrauli (M.P.)
Date of Sampling : 31/03/2022
Jate of Analysis © 01/04/2022
Sample Collected by  : R.D. Pandey {Lab ASS.)
Sample Analyzed by : R.D. Pandey

_RAe_france_r‘..‘ \oinitoring: CM Helpline

S ai\ [ nt A .'Sggrce Emission
M@ e SO ) T -
S Parameters Unit Stack-! Stack-Il | Stack-Ill Stack-1v j
No. . ‘ 2 |
_01. | Particular Malter (PM) | mg/NM? i
02. Su ;hur Dioxide (SO, mg/NM’ (
Nitrozen Dioxide (Nox) | mg/NM’ i )
| Sampling Pam! o
01—-N=zr Munnilal Shah house. o
15, [ Parameters lUnit I Il I x v
No ) 7 [
p1. | ; ruble e Particular Matter (PM10) | pg/M’ 83.34 - |- ]
102 [ pwm: ug/M’ - - - -
03. Sulphur Dioxide (SO,) ug/M’ - - -
_04. | Nitrozen Dioxide (Nox) pg/m’ - - | - -
| Remark: j\
01-Wind Direction was W. |
02-Weather was Clear. |
: I
L ) ]
PR S
| Anslyzed 8:
. 5’190'11‘?7, Chief Chemist/Lab Incharge AN
. — . . ] , - —— )
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REGIONAL LABORATORY
M.P. POLLUTION CONTROL BOARD
BHAKUAR NAUGARH, DISTT. SINGRAULI (M.P.)
(CONTACT NO.-9752497772,

EMAIL: RIMPPCB.SGRL@GMAIL.COM)

AIR MONITORING REPORT

Report No

Name of industry: Village Sasan

Location: Village Sasan, Distt
Singrauli (M.P.)

Date of Sampling: 31/03/2022

Date of Analysis: 01/04/2022

Sample Collected by: R.D. Pandey (Lab ASS.)

Sample Analyzed by R.D. Pandey

Reference of Monitoring: |CM Helpline

Sampling point: Source Emission

Sl. |Parameter |Unit | Stack- | Stack- | Stack- | Stack-
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No I I1 I11 IV
1 Particular | Mg/
matter NM3
(PM)
2 Sulphur Mg/
Dioxide NM3
(SO2)
3 Nitrogen |Mg/
Dioxide NM3
(NO2)
Remarks:
O1- Near Munnilal Shah House
Sl. | Parameter | Unit | Stack- | Stack- | Stack- | Stack-
No I I1 I11 IV
1 Respirable jug/ |83.34 - - -
Particular | M3
matter
(PM10)
2 PM 2.5 ug/ - - - -
M3

17B
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17C

3 Sulphur ug/ - - - -
Dioxide M3
(SO2)

4 Nitrogen ug/ - - - -
Dioxide M3
(NO2)

Remarks:

01- Wind direction was W

02- Weather was clear.

Analyzed By: SD Chief Chemist/Lab In-charge

True Typed Copy
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